IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

10.10.2025
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Notified

ourtjamount

to be

Reject
Status
c

1 |s K PATRA [82337/2025[10.10.2025 [WP(C)/27057/2025 |10 | |
2 |s K PATRA [82338/2025[10.10.2025 |[WP(C)/26995/2025 |10 | c
3 |S K PATRA (82340/2025[10.10.2025 |[WP(C)/26685/2025 |10 | c |
4 |S K PATRA (82341/2025[10.10.2025 |[WP(C)/27084/2025 |10 | c |
5 |A.MOHANTY [82348/2025[10.10.2025 |CMP/1097/2025 0 | c |
6 |L D PANDA [82363/2025[10.10.2025 [WP(C)/24564/2025 |10 | c |
‘7 iUNYATOYA ‘82365/2025‘10.10.2025 WP (C) /25031/2025 ‘10 ‘ ‘c ‘
'8 |N R PANDA [82366/2025(10.10.2025 |[WP(C)/25037/2025 |10 | c |
9 |s pasH 182367/202510.10.2025 |WP(C)/26393/2025 |10 | c |
(GoPAL ' ‘ ‘
10 |CHARAN 82369/202510.10.2025 |WP(C)/10971/2024 |10 c
MOHANTY
11 |A P SAHOO [82371/2025[10.10.2025 |[WP(C)/27037/2025 |10 | c |
12 B K SWAIN [82375/2025[10.10.2025 |FAO/790/2018 |7 | CE
13 [B K SWAIN [82377/2025(10.10.2025 |FAO/163/2017 0 | v
14 |GD MALLICK|82378/2025[10.10.2025 [WP(C)/16708/2024 (10 | v
15 |A MISHRA [82379/2025[10.10.2025 |WP(C)/36053/2023 [10 | c |
16 |A K SWAIN [82380/2025(10.10.2025 |WP(C)/5172/2002 |10 | v
17 |s CH DAS |82382/2025(10.10.2025 |WP(C)/28362/2025 |10 | c |
18 |0 ok |82386/2025/10.10.2025 |ABLAPL/6412/2021 |10 U
Xerox fee
19 [onanpy  |32388/2025(10.10.2025  |CRA/193/1997 10 EZiSQOEQ;' U
=3%46
Xerox fee
20 [omanpy |82390/2025[10.10.2025  |CRA/193/1997 10 |Rs46.00/-, U
Ready fee
=3%46
21 |N C JENA [82391/2025[10.10.2025 |MATA/127/2023 0 | o
22 |R C MUDULI |82392/2025(10.10.2025 |WP(C)/28231/2025 |10 | c |
23 |K K SAHOO [82394/2025[10.10.2025 |[WP(C)/13663/2015 |10 | o
24 s 182397/2025(10.10.2025 |[WP(C)/27214/2021 |10 | o




[PATTANAIK | |

| |

| |

25 |A K SAHOO [82400/2025[10.10.2025 |RFA/176/2006 0 | v

26 |s K RATH [82401/2025(10.10.2025 |WP(C)/28320/2022 |10 | v

27 |A PARIDA [82404/2025[10.10.2025 |WP(C)/34068/2023 |10 | v

28 |S K SAHOO [82406/2025[10.10.2025 |MACA/1105/2018 |10 | v

29 |s K SAHU [82408/2025(10.10.2025 |WP(C)/8079/2024 |10 | v

30 |S.MAHARANA [82409/2025(10.10.2025 [WP(C)/27567/2025 |10 | c |

31 |S K SAHU [82411/2025[10.10.2025 [WP(C)/26395/2024 |10 | u |

32 M R BARIK [82416/2025(10.10.2025 |MACA/1105/2018 |10 | u |
document
available

33 |[B P TANGA (82429/2025(10.10.2025 [WP(C)/18589/2019 |10 éﬁs,court U
fee to be
paid.

34 |D.J.NAYAK [82432/2025|10.10.2025 |[WA/1667/2024 |7 | .
document
available

35 |[B P TANGA (82434/2025(10.10.2025 [0JC/12153/2000 |10 3$s,court U
fee to be
paid.

36 |L.D.PANDA (82436/2025(10.10.2025 |[WP(C)/25828/2025 |10 | c |

37 |K K NATH [82452/2025[10.10.2025 |[WP(C)/19965/2025 |10 | c |

38 |R C MUDULI |82460/2025(10.10.2025 |[WP(C)/28037/2025 |10 | c |

39 |R.C.MUDULI |82462/2025(10.10.2025 |WP(C)/28034/2025 |10 | c |

140 |R C MUDULI |82463/2025(10.10.2025 |WP(C)/28014/2025 |10 | c |

41 |R C MUDULI |82464/2025(10.10.2025 |WP(C)/28008/2025 |10 | c

42 |T K NAYAK [82465/2025[10.10.2025 |[WP(C)/27465/2025 |10 | c

43 |R MISHRA [82466/2025[10.10.2025 |[WP(C)/20799/2025 |10 | c

44 |RK BARIK [82469/2025[10.10.2025 |BLAPL/8519/2025 |10 | c |

45 |s SAMAL  [82470/2025[10.10.2025 |BLAPL/3775/2025 (10 | c

46 |PK MOHANTY |82471/2025[10.10.2025 |BLAPL/554/2025 |10 | c

47 |s K RATH [82474/2025[10.10.2025 [WA/431/2021 0 | c |

48 |N C JENA [82478/2025[10.10.2025 |CRLREV/73/2025 |7 | o

49 |M MOHANTY [82479/2025[10.10.2025 |CRLMP/1100/2024 (10 | CE

50 |S SAHOO  [82480/2025[10.10.2025 |CONTC/4417/2025 (10 | S

51 |s P DHAL [82481/2025[10.10.2025 |CRLMP/1055/2025 [10 | v

‘52 ek ‘82482/2025‘10.10.2025 BLAPL/8906/2025 ’10 ‘ U ‘

53 |S N MISHRA |82483/2025(10.10.2025 |ABLAPL/11170/2025 |10 | o

54 |J P KAR  |82484/2025(10.10.2025 |ABLAPL/11447/2025 |10 | v

55 |S K AHESAN 82486/2025(10.10.2025 |ABLAPL/11153/2025 |10 | oo

56 |S SAHOO  [82487/2025[10.10.2025 |WP(C)/4141/2025 (10 | R

57 |P C DAS  [82488/2025[10.10.2025 |[WP(C)/24507/2025 |10 | R

58 |S NAYAK  [82489/2025[10.10.2025 |[WP(C)/24417/2025 |10 | R

59 |S SAHU 182490/202510.10.2025 |WP(C)/26397/2024 |10 | R




60 |S K SAHU [82491/2025(10.10.2025 |WP(C)/7757/2025 |10 | u |

61 |P K JENA |82492/2025(10.10.2025 |WP(C)/24805/2025 |10 | R

62 |A K ROUT |82493/2025(10.10.2025 |WP(C)/27819/2025 |10 | v

63 |S K PARIDA|82494/2025[10.10.2025 |WP(C)/27181/2025 |10 | R

64 |J P KAR  [82495/2025(10.10.2025 |ABLAPL/11458/2025(10 | v

65 |J P KAR  |82496/2025(10.10.2025 |WP(C)/23532/2025 |10 | R

‘66 ‘ﬁAiLICK ‘82498/2025‘10.10.2025 WP (C) /24590/2024 ‘10 ‘ U ‘

67 |s Das 182499/202510.10.2025 |WP(C)/26637/2025 |10 | R

68 |S DAS 182500/202510.10.2025 |WP(C)/26637/2025 |10 | R

69 |S Das 182501/2025(10.10.2025 |WP(C)/26637/2025 |10 | R

70 |A K PANDA [82502/2025[10.10.2025 |[WP(C)/21838/2025 |10 | v

71 |[BC PANDA [82509/2025[10.10.2025 |ABLAPL/10771/202510 | c |

72 |S BARIK  [82511/2025(10.10.2025 |ABLAPL/10964/202510 | c |

73 |AK BUDHIA [82516/2025(10.10.2025 |ABLAPL/11434/202510 | c |

‘74 RNy ‘82530/2025‘10.10.2025 ABLAPL/11493/2025’10 ‘ ‘c ‘

75 |M K PATI [82535/2025[10.10.2025 |ABLAPL/11525/2025(10 | c |

76 |B.K. SWAIN|82538/2025[10.10.2025 |[WP(C)/28349/2025 |10 | c |

77 |U P BAG  [82539/2025[10.10.2025 |ABLAPL/11534/202510 | c |

78 |D NAYAK  [82543/2025[10.10.2025 |[WP(C)/27937/2025 |10 | c |
MANOJ

79 L UMAr papy |82544/2025(10.10.2025  |ABLAPL/11535/2025 |10 c

80 | o lox  |82545/202510.10.2025 (WP (C)/26366/2025 |10 c
RAKESH

IR v 82547/2025|10.10.2025 |ABLAPL/10646/2025 10 c

82 |1 BAG 182548/202510.10.2025 |[WP(C)/25367/2025 |10 | c |
PRASANTA

83 | vng Jena 82550/2025[10.10.2025  |ABLAPL/3669/2025 (10 c
SURYA

84 |KANTA 82551/2025(10.10.2025 |ABLAPL/5100/2025 |10 c
SAHOO

85 |C R NAYAK |82552/2025(10.10.2025 |WP(C)/26650/2025 |10 | c |

86 |S SAHOO  |82553/2025(10.10.2025 |ABLAPL/5306/2025 |10 | c |

87 |S SAHOO  [82556/2025(10.10.2025 |ABLAPL/11443/2025[10 | c |

88 igg?BANDHU 82558/2025(10.10.2025 |ABLAPL/11446/2025 10 c

89 |P K BARIK [82560/2025[10.10.2025 |ABLAPL/11450/202510 | c |
GOPAL

90 |PRASAD 82565/2025(10.10.2025 |WP(C)/24084/2025 |10 c
JENA

o1 oot 182568/2025(10.10.2025  |ABLAPL/4008/2025 (10 c
5. R.

92 | oiark  |82569/2025/10.10.2025 WP (C)/22925/2025 |7 U

93 |R. K. 182572/2025(10.10.2025 |[WP(C)/18777/2025 |7 11.00,3*11(0 |




| |MEHER | | | | PAPER LESS | |
94 |B K SINGH [82575/2025[10.10.2025 |WP(C)/22907/2025 |10 | c |
95 |B K SINGH [82576/2025(10.10.2025 |WP(C)/22860/2025 |10 | c |
96 |B K SINGH [82577/2025[10.10.2025 |WP(C)/22824/2025 |10 | c |
97 |B K SINGH [82578/2025[10.10.2025 |WP(C)/22822/2025 |10 | c |
98 |B K SINGH [82580/2025(10.10.2025 |WP(C)/22774/2025 |10 | c |
99 |B K SINGH [82581/2025[10.10.2025 [WP(C)/22678/2025 |10 | c |
100 [B K SINGH [82585/2025[10.10.2025 [WP(C)/22496/2025 |10 | c |
101 B K SINGH [82586/2025(10.10.2025 |[WP(C)/22484/2025 |10 | c |
102 B SINGH  [82591/2025(10.10.2025 |[WP(C)/22404/2025 |10 | c |
103 B K SINGH [82592/2025(10.10.2025 |[WP(C)/22198/2025 |10 | c |
104 B SINGH  [82593/2025(10.10.2025 |[WP(C)/22183/2025 |10 | c |
105 B SINGH  |82594/2025[10.10.2025 |[WP(C)/22152/2025 |10 | c |
106 B SINGH  |82595/2025(10.10.2025 |[WP(C)/22148/2025 |10 | c |
107 [B SINGH  |82596/2025(10.10.2025 |[WP(C)/22147/2025 |10 | c |
108 B SINGH  [82597/2025(10.10.2025 [WP(C)/22145/2025 |10 | c |
109 [B K SINGH |82598/2025(10.10.2025 |WP(C)/22082/2025 |10 | c |
110 [B.SINGH  |82599/2025(10.10.2025 |WP(C)/21986/2025 |10 | c |
111 [B.SINGH  [82600/2025[10.10.2025 |[WP(C)/21976/2025 |10 | c |
112 [B.SINGH  [82601/2025[10.10.2025 [WP(C)/21958/2025 |10 | c |
113 [B.SINGH  [82602/2025[10.10.2025 [WP(C)/21762/2025 |10 | c |
114 [B.SINGH  [82603/2025[10.10.2025 [WP(C)/21357/2025 |10 | c |
115 [B.SINGH  [82604/2025[10.10.2025 [WP(C)/20757/2025 |10 | c |
116 [B.SINGH  [82605/2025[10.10.2025 |[WP(C)/22038/2025 |10 | c |
117 [B.SINGH  [82606/2025[10.10.2025 |[WP(C)/22425/2025 |10 | c |
118 [B.SINGH  [82607/2025[10.10.2025 |[WP(C)/22075/2025 |10 | c |
119 [B.SINGH  [82608/2025[10.10.2025 [WP(C)/22073/2025 |10 | c |
120 [B.SINGH  [82609/2025[10.10.2025 |WP(C)/22061/2025 [10 | c |
121 [B.SINGH  [82610/2025/10.10.2025 |WP(C)/22023/2025 |10 | c |
122 |C. SAHU  [82624/2025(10.10.2025 |CRLMC/4109/2025 |10 | c |
123 PI000 . 182625/2025(10.10.2025 WP (C)/28476/2025 |10 c

124 Eéyik 82626/2025|10.10.2025 |CRLMC/4111/2025 |10 c
| | | Total 11225

NIC




